Central Administrative Tribunal
o U principal Bench
o

0.A. No. 1858 of 1998
New Delhi, dated this the 23rd september, 1998

HON'BLEJMR. s.R. ADIGE, VICE CHAIRMAN (A)

shri Billo singh,

s/o shri sanwal Ram,

R/O vill., & p.0. Rahthal, .
Dist. Hissar,

Haryana. APPLICANT

© (By Advocate: shri vYogesh Sharma)

versus

1. Union of India through
the General Manager,
Northern Railway,
paroda House, New Delhi.

2. The Divl. rRailway Manager,

Nor thern Railway, Delhi Div., .
New Delhl. ..i."RESPONDENTS

ORDER (Qral)

. By Hon'ble Mr, S.R. Adige., vice Chairman (AL

~

Applicaht seeks reengagemeht as casual
labourer 1in preference tO juniors and outsiders
and for inclusion Qf his name in the LCL Register

as per his seniority.

2. 1 have heard applicant’s counsel Shri

Yogesh Sharma.

3. shri sharma states that applicant’s
representation dated 31.10.97 (Ann. 9) <pdEm

remain undisposed of by respondents as vet.
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4. If <o, this O.A. ié dasposed of with é
direction to reépondents to dispose of applicant’s:
éfofesaia representatlon dated 31;10.97 - in
aCuordance with rules and 1nstructlons §n the
subject under intimation to applluant within three
months from the dape of receipt of a copy of this

order. No costs.
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Vlce Chailrman (A)
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